
No. A-34015/4/202 1-Estr

N ationa I Human Rights Commission
Manav Ad hikar Bhawa n,

E lock-C, GPO Complex,

lNA, New Delhi- 110 023

Da ted, the 12tt Febroary,2026

De puta tio n Va ca ncy Not ice No. 02/2026

Applications are invited from the eligible candidates to fill up the anticipated vacancy on

deputation basis in the National Human Rights Commission:

s,No Name of posts &
Pay Sca le

Registra r {Law)
Leve l- l.5
(118 2 2 00,
2241.00)

Existing/ :etigibility conditions and Qualification as prescribed
anticipated in existing Recruitment Rules

01 Oep ut3 tion (including short-term contract)

Officers holding the post of Registrar (Judicial) of
Supreme Court or High Courts or Tribunals or
Members of Hlgher Judicial 5ervice of the Central
Government or State Governments or autonomous
bodies or statutory organisations or public sector
undertakings or recognised Universities or recognised
research institutions,

a) Holding analogous posts on a regular basis in the
parent cadre or Department; anci

(b) Possessing the following educational
qualifications, namely: Bachelor,s degree with Law
f rom a reco gnised instit ute

l

2. Prof orma of application is attached at Annexure _,t,.

3' The Commission reserves the right to cancer/ withdraw the vacancy notice at any timewithout prior notjce and without providing any reason for it.

*'. 
..,n"- Deputation wi be governed by the terms and conditions as prescribed in theexisting Recruitment Rules and instructions itrr"d ;;;;"";eparthent of personner andTraining's o-M No 6/8/2009- [stt.(pay. r), a.tua rz.o.zoro as amenoeo from time to time.

5 The maximum age-rimit for appointment by deputation to these posts shafl be notexceeding'fifty-eight, years as on the closing a.,u oi r".uipi 
"f 

application.

S The appricatiorrs of erigible candidates who can be spared immediately on theirselection, may ptease be forwarded to the u;de;;e;ir."v trrtt.t, Nationa, Human RightsCommission, Manav Adhikar Bhawan, ,C, 
Sf o.t_Cp;Co; jtex. rrua, New Dethi _ 110023 inrhe prescribcd format as at 

.Annex-l aiong\,vith alt requisite documents i.e. attestedphotocooics of rast 05 years ApARs, tntegrity c"errrfirar", orll),r,,ur." crearance & delails ofma)at o.iaor plrnishmcr.rt if Jny latcst by 31.03.2026.

va ca ncy



7. The forwarding authority may also certify the information furnished by the candidate
in the application form.

8. lncomplete appljcations or applications received directly or after the due date will not
be considered and will be summarily rejected.

ry-
( Mukesh Kumar )

Under Secreta ry (Estt)

Tel - 011-246632 78

.2



Application form for appointment in the

National Human Rights Commission on deputation basis

Namc of Posts appl;ed for .......,.

1. Name and Address
ln Bloc k Letters)

Date of Birth (in Christian era)

i. Date of entry to service
ii. Date of retirement under

State Government Rules

Annex - l

Paste a recen t

pa ssport size

pho to of the
candidate

3

Centra /

,1. EducationalQualifications
5 \ r'hether Educational anC other

qualifications required ior the post are ,

satisfied, (lf any qualification has been

treated as equivalent to the one ,

prescribed in the rules, state the
authority for the same)

Qualification/Experience required as

mentioned in the
Qualification / Experience possessed by the officer

ady911ise_qe ry[ra 9qn
Essential:

ircular
Esscntial:

(a) Qua lificatio n: (a) Qua iif ica t io n

(b) Expe rie nce: (b) Ex perience

Desirable

I

L
l

{a) Qualif ication (a) Qua lif ica tion

(b) Ex pe rie nce

5.1 ln the case of clegree and post graduate qualifications elective/main subjects and subsidiary
sul: ccis ma be indicated by rhe candidate
Please statc clearly, in the light of the
above entries made by you, whetheryou

I meet the requisite essential
qualifrcations and work experience of the
post

7. Deta jls of employment in chronological order.(Note: Enclose a separate sheet duly
authcnticated by our signature, if the s ac e below is insufficie nt)

Io Pay Matrix Level/
Pay Band and
Grade pay of the
post held on
regula r basis

Nature of d uties (in

deta il) h ig h ligh ring
experience required for
the post a pplied for

regular
basis



lmportant:Pay-band and grade pay gran

therefore should not be mentioned. Only
ted under ACPIMACP are Person
pay-band and gradc PaY/PaY scale

al to the of{iccr and

of the post held on a

and grade PaY where
regular basis to be mentioned. Details of ACP/MACP with present pay-band

such benefits have been drawn bY the ca nd idate may be indicated as below:

Pay l'vlatrix LevelT' Pay Baiai ar.ld Frool

Grade Pay d rar,vn under,tCP,/NIACP

scheme

COffice/lnstitutio n

i Nature of present emPloyment i-e
adhoc or Temporary or Permanent

9 ln case the present employment is held

on deputation/contract basis, please

state
(a) ihe
date of in itia I

appointment

(b) Period
appointment
deputatjo n/contract

of (c) Name of the present (d) Name o

on office/organisation to which post and oay o

, the applicant belongs. Post held ti-l

9.1 Notes: ln case of Officers already on deputation, the applications of such

officers should be forwarded by the parent cadrel department along

with cadre clearance, vigilance clearance and integrity certificate.

9.2 Note: lnformation under column 9(c) & (d) above must be Siven in all

cases where a person is holding a post on deputation outside the

cadre/organisation but still maintaining a lien in his parent

cadre/organisation.

i0 lf any post held on deputation in the post

by the applicant date of return from the
last deputation and other details

ii Ad d itio na I details about presenr

employment.
: Please state whether working under
(indicate the name of your employer
against the releva nt column):

a) Centra I Government
b) Sta te 6overnment
c) Autono mous O rga nisa tio n

d) Government O rga n isa tion
e) U n ive rsities
f) Others

Please state wllether you are working in
the same department and one in the
feeder grade or feeder to feeder grade

12



13 Are you on a roviscd scaie oi pay?li yes,

B vc t'le oale frc- rvh'ch t''rc .ev Jio r tcok
pra(c a,rd ,llso il'clirate thc prc.'ovr5eo

)cJIe

14 Totalemoluments per rnonth now drawn

Bas,c pay in Pay Band/
Pay Mrtrix

5I lil case the applicJnt belongs to an organisatlon which does not belor'tg to the Central

Gover]ment pay scales, thc latest salary slips issued by the organisation showing the loilor,ving

cletails rnay be en closed

Basic pay in Pay Band/ Pay Matrix Pay MaIrix Level / Grade Pay

& applicable rate of DA

i6

Additional infornratior, if Jn,/,
relevant ro tne post you applied for,
in support of your suitability for the
pos t.

(This, among other things, may
provide information rvith regard to (i)
Addjtional academic qualification (ii)
professional training {iii) work
expcricnce over and a bove
prescribed. ln this Vacancy Cicularl
Advertisement)

(Note: Enclose a separate sheet, if
the s pace is insufficient)
The candidates are requested to
nclucie infcrmatiort r,t,ilh regarti tc:

ii) Rl'sca rch puoiications .,r rrrl

reports and speciai pr.clects
(ii) A,,va rds/Scholarsh iplOf f icia I

Appreciation
(iii) Affiliation wit hpro f essio na I

bodics/'lnstltutions
, vl PJIO,'rlS rPgrSle.pC LLy iht r r-,,t r.

l'lanlC Ol' ::alte';ed ir.ir lhC
o rga n isn tic rl

(v) Ary resoarch nnovaliva r're:lsure
rrl!O,vrr'il urJ . ,r r L 3 - l Lr ' ,: (, r 'u r

(vi) Any other in io ln a tio n.
(Note: Enclose a separate sheet, if
the space is insufficient)



il Whl ther be lo ngs to sc/sl/o BC

1E

I have carefully gone through the vacancy Circularfadvertisement and I am well avr'are

that the information furnished in the curriculum duly supported by the documents ;n

response of essential q ualification/work experience submitteC by me will also be assessed by

the selection committee at the time of selection for the post. The info rmatio n/deta ils

provided by me are correct and true to the best of my knowledge and no material fact having

a bearing on my selection has been suppressed/ withhelC.

i., 
".

Certification bV the EmploVee/ Cadre Controlline Authority

The inform a tion,/deta ils provided in tne above epplicat oi'r bV the app icanl arc truo
and correct as per the facts availablc cn recorCs. He/ Shc fulfils the requisite eligibility
criteria and also possesses the essential educational qualification and experience
mentioned in the vacancy circular.

2. lf selected, he/ she will be relieved immediately

3. lt is also certified that:

Complete postal Address and contact

details i.e. Telephone/Fax Nurnber &

e-mail address of the present

employer:

i) There is no vigilancc o,' disciplinary case pendlng/ conl{rmplnted ;litri^!i
Shri/5mt/Ms._

iii)

ii) His/ Her lntegrity is certified.

His/ Her APAR dossier in original/photocopies of APAR for the last five years,

duly attested by an officer of the rank o{ Under Secretary of the Government
of lndia or above, are enclosed.

No nrajor/rninor penal!y h.r! been imp()5!.j o,r him/ her clurlng rho r.i ic,1
years or a list of major/minor penalties rnrposed on him/ her during th(i last

ten yearsisenclosed (as the case niay be).

Co u nter sig ncd
(Employer/Cadre Controlling Authority with seal)

lv)


